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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

REPORTED ESTALLISHMENT OF NUCLEAR
BASES IN INDIAN OCEAN gy U.S.A. anp
U.K.

Shri Raghunath Singh (Varanasi):
I call the attention of the Minister of
External Affairs to the following
matter of urgent public importance
and I request that he may make a
statement thereon:

“The reported news about the
establishment of nuclear bases in the
Indian Ocean by U.S.A. and U. K.
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The Minister of External Affairs (Shri
Swaran Singh): News first appeared
in the press in August 1964 about
UK and US moves to establish com-
munication bases on islands in the
Indian Ocean. An official spokesman
of the U. S, State Department had
commented on 29th August, 1964 that
U. K. and U.S.A. had been holding
discussions on the possible establish-
ment of a Radio Communications
Relay Station in the Indian Ocean
area. Our High Commissioner in
London had made further enquiries
and it was confirmmed that a survey of
an island like Diego Garcia near
Mauritius was being carried out and
a final decision would be iaken after
that was compleied.

Lately, there have been further
press reports about the establishment
of a chain of Anglo-U.S. Communica-
tion cenires in the Indian Ocean to
provide support for submarine and
aircraft carrying military and nuclear
weapons. All the information avail-
able to us was given to the Lok Sabha
on 12th April, 1965 in answer to Star-
red Question No. 833. We have no
further information on the subject
nor have we received any official
communication from the UK. and
U.S. Governments. Our opposition to
the establishment or maintenance of
foreign military bases and the sta-
tioning of troops on the territory of
other countries is well-known and has
been reaffirmed in the Cairo Declara-
tion to which we have subscribed.
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Shri P. K. Deo (Kalahandi): In
view of the perilous pressure of
Chinese nuclear threat, is it a fact
that our Prime Minister had moved
other countries to provide a sort of
nuclear support to India and is it a
fact that these establishments are
taken up with that end in view?

Shri Swaran Singh: This position
has been explained on the floor of
the House more than once and our
Prime Minister had made a clear
statement that he had never asked for
nuclear support for India. He had
raised the question of reassurance by
the main nuclear powers to the non-
nuclear countries in the context of
non-proliferation of nuclear weapons.
This thing is happening—as I have
given the dates—since August 1964,
That was long before our Prime
Minister’s visit to UK. I would like
te add that he has never asked for
any nuclear umbrella. Therefore, the
ettablishment of these, in that con-
nection, does not arise.

Shri Swell (Assam-Autonomous
Districts): The External Affairs
Minister referred to the non-aligned
ctnference in Cairo in which India
ejunciated her nuclear policy to the
other countries. But that was before
tte Chinese explosion of the atom
bemb. Now, in view of the explo-
siin of the atom bomb by China and
in view of the statement by the Prime
Mnister asking for nuclear protection
by nuclear countries to non-nuclear
c¢ untries, may I know whether Gov-
ernment of India is thinking of re-
wising its policy and whether it will
w :lcome these nuclear bases in the
Indian Ocean now?

Shri Swaran Singh: Qur attitude to
tte establishment of bases in other
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countries continues to be the same.
We are opposed to the establishment
of any bases and there is no question
of revising our policy in this conneec-
tion.
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Shri Harish Chandra Mathar
(Jalore): Sir, this Calling Attention
Notice is in the context of a state-
ment emanating from Washington—
it is distinctly in that context that }
would like the hon. Minister to
answer—that to give protection to the
sub-continent of India the Prime
Minister of UK. and the President o
U.S.A. discussed certain matters. It
was also in the context of the Chinese
explosion of the nuclear device. May
I know, whether it was a nucleat
umbrella or a nuclear assurance asked
for by the hon. Prime Minister, whe-
ther the Prime Minister of UK. is
projecting the views of our Prime
Minister correctly and whether he is
in toueh with us or not. These are
almost a reminiscent of pre-indepen-
dence days when the British w
looking after our defence. May
know whether he is projecting out
views correctly, and what is the reason
that we do not do it directly and we
want the Prime Minister of UK. to
do it for us?

Shri Swaran Singh: We have no
report from Washington about what
the Prime Minister of UK. mentioned
to the United States Government in
this connection. We will certainly
project our own views. We have not
authorised anyone else, not even the
Prime Minister of UK, to project out
views. Our views have bDeen vaty
clearly stated by our Prime Ministet
more than once on the floor of thé _
House, and those are the '
views,
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; hri Warior (Trichur): May I

kiow whether the Government of
;mha have consulted the neighbour-
g -friendly Indian Ocean countries
f‘d lodgecl a protest along with them
as a joint action against these nuclear
bases now established?

. Shri Swaran Singh: I have already
said that this matter came up at the
time of the non-aligned conference in
Clairo, and there is a joint declaration
on this point to which we and other
countries surrounding the Indian
Ocean are signatories.

:'Shrl Vasudevan Nair (Ambala-
qﬁhu) The hon. Minister quite
: \ght'ly stated that our Government is
installation of foreign
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world. But, Sir, this is a question
very near our borders. May 1 know,
in the light of our commitment to a
non-nuclear area or a nuclear-free-
zone in the Indian Qcean area, whether
our Government has decided or has
already taken up the matter formally
with the United States and UK. Gov-
ernments and formally communicated
to them that India does not appre-
ciate it.

Shri Swaran Singh: Our view in
this respect is quite well known and
we have conveyed our views from
time to time to the governments con-
cerned. I would like to add that I
have mentioned in my reply about
press reports. Nothing is officially
known about the establishment of any
base there where submarines or air-
craft carrying nuclear weapons are
to be serviced.

Shri H. N. Mukerjee (Calcutta
Central): There is no answer to the
question whether Government is try-
ing to have a nuclear-free zone in this
part of the world. We are much con-
cerned about it. He should answer
whether it is so or not.

Shri Swaran Singh: We have been
in favour of establishing a nuclear-
free zone in Africa and other parts

of the country.

Shri D. C. Sharma (Gurdaspur):
The information that is conveyed by
the statement of the hon. Minister is
very much out of date. He has not
referred to anything which has hap-
pened recently, Now there are press
reports about the establishment of
nuclear bases, submarine warfare and
air warfaree. May I know if the
Ministry of External Affairs has tried
to verify these press reports through
the Indian High Commissioner or
other sources or is the Government
relying on the resolutions that were
passed by the non-aligned conference

at Cairo?

Shri Swaran Singh: The resolution
of the Non-aligried Conference has
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enunciated the principle. About the
actual details of the establishment of
the so-called communication centre,
our envoys have been dn touch with
the Governments concerned.

—_—

12.11 hrs,

STATEMENT RE. ATTACK BY -
PAKISTAN FORCES ON KUTCH
BORDER

Mr. Speaker: I have received notice
of an adjournment motion by Shri
Nath Pai, Shri Prakash Vir Shastri,
Shri Mani Ram Bagri, Shri B. Singh
Utiya, Shri Hukam Chand Kachwai,
Dr. Ram Minohar Lohia, Shri Kishen
Pattnayak, Shri Tridib Kumar Chau-
dhuri, Shri H. N. Mukerjee, Shri Pra-
bHat Kar snd Shri P. K. Vasudevan.
Nair. Similarly, T have received cal-
ling attentitn notices from a  large
number of hon. Members, about 32 of
them, calling the attention of the
Minister of Defence to the situation
arising out of the attack by Pakistani
forces at Kuich border. Yesterday
evening I have got intimation from the
hon. Defence Minister that he proposes
to make g statement here voluntarily..
Now, I will allow him to make that
statement, as he has proposed. ¢

At this stage I want to suggest one
or two points for the consideration of
the House. As has been rightly des-
cribed by hon. Members, because of
this attack Ly the Pakistani forces, we
are passing through a very difficult
situation. Instead of allowing calling,
attentlion nolices or motion for adjoun-.
ment on this delicate subject. I think
it would be better for the Government:
to make some proposal tp consult the
members from time to time, sit with
them, give them all the .information
and, as far as possible, the steps they
propose to iake, so that the members.
might feel re-assured that everything.
possible is being done. To the Mem-
bers a'so T would suggest that when-.
ever they want some information they.
might just meet the Minister and get
informaion on those points on which,
they feel concerned. T am not ruling.
out other things 'but in .the . present
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circumstances. I  hope the House
would agree that instead of discussing
motiong for adjournment or calling
attention notices, this would be a
better procedure. Now we ought 1o
proceed very carefully because we are
passing through a very gifficult gitua-
tion at this moment. We have to pool
all our resources as a nation to meet
the challenge that is before the coun-
try.

Shri P. K. Deo (Kalahandi): The
motion for adjournment is a censure
motion on the Government whereas,
the calling attention notice is a s:mple
notice which seeks infformation.

‘Mr. Speaker: 1 am asking the M.lnis-
ter to make the statement.

Shri Nath Pai (Rajapur): Every-
thing will depend on the nature of the
statement.

The Minister of Defence (Shri ¥. B.
Chavan): On the morning of Saturday,
24th April 1965, Pakistan forces con»
sisting of approximately one Infantry
Brigade supported by tanks attacked
one of our temporary positions pt
poinit 84, 24 miles to the west of Chak-
bet. Our troops which consisted of.
an Infantry Coy put-up stiff resistantel
and after some casualties had been:
teken and inflited on Pakistan Fors
ces,  pulled out to a more suitable
position, Pakistan forces then  also:
withdrew to their own side of the!
border, perhaps for the purposes of
reorganisation, This wags the first time:
that ‘an altadk with armour had beew
made on our Forces. Our Intelligence!
also gave us information that ‘Pakistam
hadiorderéd general mobilisation =ndr
had moved troops from their ‘perman-i
ent locations. They had also recalled;
men from leave, stopped leave gnd re--
called reservists. It was further re-.
ported that they were training larger,
number of- Rszaknrs 'and Mujahids. S

o'l

- ¥n view of ‘thig serious situation®

ordered an alert by our Arme&i
Forcqs and this has necessitated cey-:

tain moves plug atoppage of leave and’
recall of personuel on leave I fegl



